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INTRODUCTION 
 
 

I, the Chairperson, Committee on Welfare of Other Backward Classes (2022-23) having 

been authorised by the Committee to present the Report on their behalf, present this Sixteenth 

Report on ‘Measures undertaken to secure representation of OBCs in employment and for their 

welfare in Gas Authority of India Limited (GAIL)’ pertaining to the Ministry of Petroleum & 

Natural Gas.  

 

2. The Committee took evidence of the representatives of the Ministry of Petroleum & 

Natural Gas and GAIL on 31.05.2022. The Committee wish to express their thanks to the 

representatives of the Ministry of Petroleum & Natural Gas and GAIL for appearing before the 

Committee for evidence and furnishing the information desired by the Committee in connection 

with the examination of the subject.  

 

3. The Report was considered and adopted by the Committee at their sitting held on 

15.12.2022.  

 

4. The Committee place on record their appreciation for the valuable assistance rendered 

to them by the officials of the Lok Sabha Secretariat attached to the Committee. 

 

5. For facility of reference and convenience, the observations and recommendations of the 

Committee have been printed in bold letters in Part-II of the Report. 

 

 

 

 

 

NEW DELHI              RAJESH VERMA, 
 15 December, 2022                            Chairperson, 
 24 Agrahayana, 1944 (Saka)                 Committee on Welfare of OBCs  
 

 

(vi) 
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CHAPTER I 

PART I 

Report 

 

Introductory 

 

1.1 GAIL (India) Ltd. was incorporated in August, 1984 as a Central Public Sector 

Undertaking (PSU) under the Ministry of Petroleum and Natural Gas (MoP&NG), with 

the mission of “accelerating and optimizing the effective and economic use of Natural 

Gas and its fractions for the benefit of the national economy”. Government of India now 

holds 51.45% shares of the company. GAIL became a Navratna in 1997 and is now one 

of the Maharatna Public Sector Undertakings, the highest status conferred to any PSU. 

  

1.2 GAIL started as a Gas Transmission Company during the late eighties and has 

grown organically by setting up a large network of Natural Gas pipelines of ~. 13,700 

Km; two LPG Pipeline systems of ~ 2000 Km; five Gas Processing plants for production 

of LPG and other liquid hydrocarbons with a combined production capacity of around 

1.4 MMTPA and a gas based integrated petrochemical plant of capacity 810 KTPA of 

polymer. GAIL is co-promoter of two other petrochemical projects including 280 KTPA 

Brahmaputra Cracker and Polymer Limited (BCPL) Complex in Assam and 1.4 MMTPA 

ONGC Petro-additions Limited (OPaL) project in Gujarat. Petronet LNG, a JV of GAIL, 

operates two LNG regasification terminals at Dahej and Kochi. GAIL is also the 

promoter of Konkan LNG Private Limited which operates LNG regasification terminal at 

Dhabol with design capacity of 5 MMTPA.  

 

1.3 GAIL is a pioneer in city gas distribution (CGD) business in India. It has presence 

in 61 Geographical Areas across India with 8 JVs and three wholly owned subsidiaries. 

GAIL has implemented CGD projects in major Indian cities including New Delhi, 

Mumbai, Kolkata, Bangalore, Hyderabad, Pune, Lucknow, Indore, Bhopal etc. to supply 

gas to domestic and transport sector. These CGD networks together cater to around 

65% of over 85 lakh domestic PNG connections in the country. Further, GAIL operates 

55% of India’s CNG stations though JVs and subsidiary.  
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 International Presence: 

1.4 It has also been informed that GAIL has overseas presence in USA, Singapore, 

Myanmar, China and Egypt. It has opened offices in Singapore, Yangon, Houston and 

Moscow (Bharat Energy Office). It has a wholly owned subsidiary, GAIL Global (USA) 

Inc. (GGUI) in USA. GGUI has formed subsidiary, GAIL Global (USA) LNG LLC 

(GGULL) which has booked 2.3 MMTPA capacity in Dominion Cove Point LNG 

liquefaction project. GAIL has another wholly-owned subsidiary company viz. GAIL 

Global (Singapore) Pte. Ltd., for trading in LNG and for undertaking overseas 

investments.  

 

1.5 GAIL has integrated into upstream business of Exploration and Production with 

participating interests in 9 blocks in India and 2 in Myanmar. Besides, GAIL has 4.17% 

equity partnership in South East Asia Gas Pipeline Company (SEAGP) which is 

transporting gas from Myanmar to China.  

  

1.6 GAIL has executed a long-term LNG Sale and Purchase Agreement with Sabine 

Pass Liquefaction LLC for purchase of 3.5 Million Tons per Annum (MMTPA) 

and Gazprom Marketing and Trading Singapore for supply of 2.5 MMTPA of LNG. 

 

 GAIL in Renewable Energy Sector: 

1.7 GAIL has renewable portfolio of ~130 MW including ~118MW of wind and ~12 

MW of solar energy. GAIL has installed India’s 2nd largest solar roof top of   5.76 MW 

grid connected captive solar power plant at Pata Petrochemical complex. In addition, 

GAIL is exploring various business opportunities in the Production and Marketing of 

Compressed Bio Gas (CBG) from organic waste. Emerging areas including ethanol, 

hydrogen, etc. are also being explored for new business opportunities. GAIL has started 

hydrogen blending as a pilot project to establish the techno-commercial feasibility of 

blending hydrogen in the CGD network. Further, GAIL is setting up a 10 MW green 

hydrogen plant which will be one of the largest green hydrogen plants in the world.   

1.8  In connection with the examination of the subject "Measures undertaken to 

secure representation of OBCs in employment and for their welfare in Gas Authority of 
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India Limited (GAIL)”, the Committee obtained Background Note/Written Replies from 

the Ministry of Petroleum and Natural Gas, apart from taking the oral evidence of the 

representatives of the Ministry of Petroleum and Natural Gas and GAIL.  The 

Committee also undertook study visit to Srinagar, Chandigarh and Shimla to obtain 

feedback at the field level. Based on the written submissions and oral deposition of the 

representatives of the Ministry of Petroleum and Natural Gas and GAIL and inputs 

gathered during on-the-spot Study Visit, the Committee have examined the subject in 

detail as enumerated in the succeeding paragraphs. 

Organizational Set-up 

 

1.9 The composition of the Board of Directors of GAIL is given below:- 

 
FULL TIME DIRECTORS 
 
(a) Chairman and Managing Director 
(b) Director (Projects) 
(c) Director (Finance) 
(d) Director (Human Resources)-Vacant 
(e) Director (Marketing) 
(f) Director (Business Development)  

 
PART-TIME DIRECTORS (GOVT. NOMINEE) : 02 (01 vacant) 
 
PART-TIME NON OFFICIAL DIRECTOR (INDEPENDENT): 08 (02 Vacant) 
 
1.10     The organisation chart of Board of Directors of GAIL is given at Annexure-I. 
 
1.11 As on date, the Board also consists of 01 part time Director from the Ministry of 

Petroleum and Natural Gas, Government of India and 06 Independent Directors. GAIL 

also has on deputation from the Government a senior level officer as Chief Vigilance 

Officer. 

1.12 On being asked about the number of officials belonging to OBC category 

occupying the position in the Board/Top Management Body of GAIL, the representatives 

of the Ministry deposed that –  

“At present, there is no Director belonging to OBC category in the Board of Directors of 

GAIL”.   
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1.13 The Committee also enquired about reasons for no representation of OBC at 

Director level in the organisation.  The Ministry replied that -   

“The selection/appointment of Board level positions in PSEs is decided by Public 

Enterprise Selection Board (PESB), DPE, Govt. of India”.  
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CHAPTER II 

REPRESENTATION OF OBCs IN GAIL 

Staff Strength 

2.1  Asked about the total staff strength and number of OBC employees at various 

levels of posts in the hierarchy in GAIL, the Ministry of Petroleum and Natural Gas 

informed as under –  

             “The total staff strength at various levels of posts in GAIL India Limited and the 

number of OBC employees therein as on 30.04.2022:- 

GROUP GRADE TOTAL OBC 

GROUP A E2 938 234 

E3 526 111 

E4 651 179 

E5 565 108 

E6 624 119 

E7 288 25 

E8 97 5 

E9 34 3 

GROUP A Total   3723 784 

GROUP B E0 30 11 

E1 188 59 

S7 91 24 

GROUP B Total   309 94 

GROUP C S3 93 33 

S4 96 35 

S5 206 77 

S6 313 108 

GROUP C Total   708 253 

GROUP D S0 3 2 
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S1 10 2 

S2 30 8 

GROUP D Total   43 12 

    

 

2.2. It would be seen from the above data, the representation of OBC employees in 

Group ‘A’ in GAIL is 21.02% which is quite low and as such there is shortfall of OBC 

vacancies. The overall representation of OBCs in GAIL is only 23.86 percent which is 

much below prescribed 27 percent.  Asked about the reasons for the same, the Ministry 

stated as under –  

(a) The non-availability of suitable OBC candidates for filling up reserved OBC 

posts in highly specialized disciplines like Fire & Safety, E&P, Boiler 

Operations, Instrumentation etc. in Group-A (Management) post and 

experienced Plant Operators, Boiler Operators, Technicians and Foreman in 

Group-C (Non-Management) post. 

(b) Some of the selected OBC category candidates in general and especially in 

technical disciplines do not finally join the offered post even after accepting 

the offers. 

(c) Some of the OBC category candidates are also being selected on merit 

against UR vacancies and in case sufficient numbers of candidates are not 

available, then also some of these posts remain vacant.  For instance, in the 

year 2021, in Group A, 08 candidates belonging to OBC (NCL) category were 

selected on merit against UR vacancies through Campus Recruitment Drive – 

2020-21.   

Notwithstanding the above, all efforts are being made to clear the backlog vacancies by 

initiating Special Recruitment Drive (SRD) and re-advertising the unfilled vacancies, 

from time to time”. 

       Furthermore, the Ministry informed that - 

“GAIL has been providing reservation to OBCs in Direct Recruitment in 

Group-‘A’ (Management) post and Group ‘B’, ‘C’ & ‘D’ (Non-Management) 

posts as per Presidential Directives and other guidelines received from 

Government of India from time to time.  There are 02 mode of recruitment in 

Group A- 
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1. Direct Recruitment on All India basis by open competition-27% 

reservation for OBCs; and  

2. Direct Recruitment on All India basis otherwise than by open 

competition – 25.84% reservation for OBCs.”. 

2.3 The Committee desired to know about categories of posts in the organization 

(Technical and Non-technical) wherein reservation is made for OBCs along with pay 

scales of all such posts.   In reply, the Ministry submitted as under:-  

         “GAIL provides reservations for OBC as per the Government’s directives in all 

posts for which direct recruitment is conducted. Categories of posts (both 

Technical and Non-technical) for which reservations are being made in direct 

recruitment for OBC candidates with effect from 08.09.1993 are indicated below 

along with their applicable pay scales”. 

                                                Executive pay scales are as under- 

Existing Grade  
in GAIL  

Revised Pay Scale 
(w.e.f. 01.01.2017)  

(in Rs.) 
 

E0 40,000 – 1,40,000 
E1 50,000 – 1,60,000 
E2* 60,000 – 1,80,000 

E3* 70,000 – 2,00,000 
E4 80,000 – 2,20,000 
E5* 90,000 – 2,40,000 
E6 1,00,000 – 2,60,000 
E7 1,20,000 – 2,80,000 
E8 1,20,000 – 2,80,000 
E9 1,50,000 – 3,00,000 

 

                                      Non-executive pay scales are as under: 

Grade Revised Pay Scales 
(w.e.f.01.01.2017) 

(in Rs.) 

S0 23000-60000 
S1 23500-70000 
S2 24000-80000 
S3* 24500-90000 
S4 28000-100000 
S5* 29000-120000 
S6 32000-130000 
S7 35000-138000 

* Induction level Positions. 
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2.4 When asked to provide details of the present strength of employees both in 

Management and Non-management categories which are filled through direct 

recruitment and also the total number of OBCs along with their percentage, the Ministry 

submitted as under: 

“Representation of OBC category employees in GAIL as on 30.04.2022 is given 

at Table below:  

 
Sl. 
No. 

Category Total no. of 
employees 

Total no. of 
OBC category 
employees 

%age of OBC 
category 
employees 

1 2 3 6  9 

1 Management 3729 784 21.02% 

2 Non-
Management* 

1060 359 33.86% 

 TOTAL 4789 1143 23.86% 

* includes executive grades E-0 and E-1 and all non-executive grades”. 
 
 2.5  It may be seen from the above data that there has been low representation of   

OBCs not only in Group ‘A’ but also in overall staff strength in GAIL and desired to know 

the reasons thereof. The representative of the Ministry deposed in evidence- 

 
“Sir, so far as human resources in GAIL is concerned, today the staff strength is 

4779. Since its inception in 1984, the OBCs staff in GAIL is 23.86% as on date. With 

the implementation of reservation policy for OBCs in 1993, the OBC strength in GAIL 

is 26.55%. I would like to draw your attention towards a fact that 27% seats are 

reserved for OBCs. But in GAIL we recruit experienced cadre. As per the guidelines 

for experienced cadre, only 25.8% seats are reserved for them. This means we have 

more OBCs staff in GAIL. Today 26.55% staff belongs to OBCs category. It has 

always been our endeavor that we can make this percentage much better. If an OBC 

candidate comes on merit in the selection process, we recruit them in UR category. 

That percentage has not been added to it. We have shown here only the percentage 

of OBC staff recruited against reservation.” 
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CHAPTER III 
 
 

IMPLEMENTATION OF RESERVATION POLICY FOR OBCs IN RECRUITMENT  
 
3.1  Elaborating on the implementation of the reservation policy for OBCs in various 

categories of posts in the organization, the Ministry submitted as under- 

  “GAIL has been providing reservation to OBCs in Direct Recruitment as per 

directives of Government of India with effect from 08.09.1993.  Reservation to OBCs is 

being provided in Direct Recruitment in Group-‘A’ (Management) post and Group ‘B’, ‘C’ 

and ‘D’ (Non-Management) posts as per Presidential Directives and other guidelines 

received from Government of India from time to time.   

    The reservation applicable to OBCs in posts filled through Direct Recruitment on All 

India basis by open competition in Group-‘A’ (Management) post and Group ‘B’ (Non-

Management) post is 27% and in the posts filled through Direct Recruitment on All India 

basis otherwise than by open competition in Group-‘A’ (Management) post and Group 

‘B’ (Non-management) post, it is 25.84%.   

 
Furthermore, reservation to OBCs for the posts filled by direct recruitment in 

Group-‘C’ and ‘D’ (Non-Management) on All India basis by open competition is 27%.” 

 
3.2    The Committee desired to know about concessions and relaxations which are 

given to OBCs in direct recruitment, the Ministry stated as under- 

           
    “Following concessions and relaxations are given to OBCs in direct recruitment- 
 
 Relaxation in upper age limit: The upper age limit is relaxable by 03 years for 
OBC (NCL) category candidates and13 years for OBC (NCL)-PwBD category 
candidates. 

 OBC (NCL) category candidates are interviewed/ selected with relaxed standard. 
 OBC (NCL) category candidates are interviewed on separate day/ in separate 
session. 

 To and fro journey fare to outstation OBC (NCL) category candidates for 
appearing in the Interview. 

 OBC (NCL) category candidates, selected on merit are considered against 
unreserved (UR) vacancies and they are not adjusted against their respective 
quota”. 
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CHAPTER IV 

BACKLOG VACANCIES AND SPECIAL RECRUITMENT DRIVE 

 4.1  On being asked to furnish the details of backlog/ shortfall of OBC vacancies in 

GAIL and steps taken to fill up these vacant positions, the Ministry stated as follows: 

“Continuous efforts are being made in GAIL through Special Recruitment Drive 

(SRD) as well as inclusion of shortfall/backlog vacancies in normal recruitments to 

fill up the backlog/shortfall vacancies. In order to fill up the backlog vacancies, 

Special Recruitment Drives (SRD) was also launched in the year 2018 for filling up 

07 backlog vacancies of OBCs in Group-A, 11 backlog vacancies of OBCs in 

Group-B and 16 backlog vacancies of OBCs in Group-C.  

During 2018-19, two such recruitment exercises have been carried out in order to 

fill up the backlog vacancies for OBC Category candidates. The detail of the same 

is mentioned below:- 

 
In order to fill up the backlog vacancies, Special Recruitment Drives (SRD) 
was launched in the year 2018 for filling up 07 backlog vacancies of OBCs in 
Group-A, 11 backlog vacancies of OBCs in Group-B and 16 backlog 
vacancies of OBCs in Group-C.  

 
Out of 07 backlog vacancies of OBCs in Group-A, 04 vacancies reserved for 
OBC have been filled. 

 
Out of 11 backlog vacancies of OBCs in Group-B, 08 vacancies reserved for 
OBC have been filled.  

 
Out of 16 backlog vacancies of OBCs in Group-C, 12 vacancies reserved for 
OBC have been filled. 
 

                    Summary of backlog vacancies cleared/filled in 2019:- 

Sl. 

No. 

Category No. of vacancies advertised No.  of  vacancies 

cleared/filled in 2019 

1 OBC 34 24 

Total 34 24 

 

 All efforts are being made to wipe out the shortfall/backlog vacancies by initiating 

Special Recruitment Drive (SRD) and re-advertising the unfilled vacancies”. 

4.2    The Committee desired to know the present status of backlog vacancies reserved for 

OBCs in Direct Recruitment in GAIL, the Ministry submitted inter-alia - 
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“Backlog of vacancies reserved for OBCs in Direct Recruitment in GAIL as on 

31.12.2021 is given at Table below:- 

 
Sl. 
No.  

Category Backlog of vacancies reserved for  
OBC (NCL) 

1 Management 24 
2 Non-Management* 29 
 
* includes executive grades E-0 and E-1 and all non-executive grades 
 

14 candidates have been selected against 24 backlog vacancies in Management 

cadre through various advertisements. Balance 10 backlog vacancies in Management 

cadre and 29 backlog vacancies in Non- Management cadre will be notified in the 

proposed recruitment plan for 2022-23 including Special Recruitment Drive and this 

recruitment exercise is expected to be completed in this FY 2022-23.” 
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CHAPTER V 

 MONITORING MECHANISM FOR IMPLEMENTATION OF RESERVATION POLICY 

5.1 When asked by the Committee about the steps taken by the Ministry to ensure 

proper implementation of the reservation policy for Other Backward Classes, the 

Ministry in a written reply stated - 

 “Since Beginning, abiding with the government guidelines, GAIL has been 

maintaining Reservation Rosters as per the Presidential Directives.   

 
A separate Chief Liaison Officer (CLO) has been nominated in GAIL, for 

looking after matters relating to the reservation for and employment of Other 

Backward Classes (OBCs).   

 
The implementation of reservation policy is monitored and ensured in terms of 

the provisions contained in Presidential Directives and instructions received from 

time to time from the Government through the Department of Public Enterprises 

(DPE) and Ministry of Petroleum and Natural Gas. Liaison Officer in 

Administrative Ministry i.e. Ministry of Petroleum and Natural Gas carries out 

inspection of rosters.   

 
 Following measures are taken to ensure reservations for OBCs:- 

(i) Periodic/Regular maintenance of Reservation Rosters; 

(ii) Periodic inspection of Reservation Rosters by Chief Liaison Officer for OBCs; 

(iii) Periodic inspection of Reservation Rosters by the Liaison Officer of Ministry of 

Petroleum and Natural Gas; 

(iv) Timely submission of reports to the Appropriate Authorities regarding the 

appointments of OBC candidates;   

(v) Nominating one OBC member in the Selection Committees to ensure compliance 

of Presidential Directives on Reservations for, and employment of OBCs; 

(vi) Training is imparted to Chief Liaison Officer and the dealing officers for ensuring 

proper implementation of Reservation policies as received from Government of 

India from time to time.” 
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Liaison Officer for OBCs 

5.2 The Committee enquired about the appointment of Liaison Officers in GAIL, the 

Ministry informed that a separate Chief Liaison Officer (CLO) has been nominated in 

GAIL at Corporate level for enforcement of the reservation policy and other welfare 

measures.  It was further informed that the Chief General Manager (HR) has been 

performing the role of Chief Liaison Officer (CLO) for OBCs in GAIL and he belongs to 

OBC category only. 

 
Grievance Redressal Machinery 
 
5.3  As regards the procedure prescribed for redressal of grievances of Other 

Backward Classes employees, the Ministry stated as under:- 

“An Online Grievance Redressal System exists in the Company so as to ensure 

prompt monitoring and speedy disposal of grievances of all employee (including 

OBC employees).  This three tier Online Grievance Redressal System is a user-

friendly workflow application available on GAIL Intranet Homepage. 

Broad outlines of the Online Grievance Redressal System are placed as 
below:- 
 
Step I: By making use of Online Grievance Redressal Mechanism, an aggrieved 

employee can register his/ her grievance to the concerned HR In-charge who is 

expected to settle the same within a period of 10 days from the date of 

registration of the grievance. On expiry of the stipulated time period, the instant 

grievance will automatically get transferred to Corporate HR Deptt. for disposal at 

its end. 

 
Step II: In case, an aggrieved employee is not satisfied with response given by 

his concerned HR In-charge, he/ she may take up the matter with Corporate HR 

Deptt. For such appeals, Chief General Manager (HR), Corporate Office is the 

designated officer who will respond to the employee concerned within a period of 

15 days from the date of receipt of the grievance. 

 
Step III: In case an aggrieved employee is not satisfied with the response given 

by Corporate HR Deptt., he/ she may prefer an appeal to Director (HR) by using 

the Online Grievance Redressal System. Director (HR) may take feedback from 
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concerned executive(s) and respond to the employee concerned within a period 

of 15 days from the date of receipt of appeal. Such settlement of grievance by 

Director (HR) will be final and binding on all the concerned.” 

 

5.4  The Committee desired to know about the number of complaints received from 

OBCs employees during each of the last two years.  In reply, the Ministry submitted as 

follows:  

“No complaint has been raised by OBC employees during the last two years.” 

 

5.5 When the Committee enquired about holding periodic meetings with Other 

Backward Classes employees to sort out their problems and grievances, the Ministry in 

a note stated as follows:- 

"There is no OBC employees’ welfare association/union in GAIL (India) Limited 

as of now. However, there is an employee collective body for representation of 

issues of executives (GOA) and an employee collective body for representation 

of issues of non-executives (GEA) in which there is representation of OBC 

employees. Periodic meetings with both GOA and GEA take place from time to 

time.” 

Transfer Policy 

5.6 The Committee sought information regarding transfer policy being followed in 

GAIL.  In response, the Ministry stated as under- 

“Transfer/Placement of employees are normally effected in April/May every year 

through Annual Placement exercise (APE) keeping in view various contextual 

factors including on-going/emerging business requirements, provisions 

mentioned in Transfer guidelines, as also individual difficulties of employees.  

 
In the last concluded APE-2021 exercise, total 32 Nos. of representation were 

received from OBC employees. All the representations received have been 

suitably replied. 

 
All employees are given the opportunity to make submission with regard to any 

difficulty in respect of their transfer. Such representations from employees 

(irrespective of the category to which they belong to) are examined and 
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addressed suitably. However, there is no case in which any employee has 

expressed concern with regard to discrimination/ harassment/ exploitation based 

on his/ her belonging to OBC category”. 
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CHAPTER VI 

HUMAN RESOURCE TRAINING  

6.1  In response to a query about Human Resource Training, the Ministry stated as 

follows:- 

“GAIL established its Training Centre "GAIL Training Institute" (GTI) at Noida in 

the year 1997 with the assistance from DANIDA (Danish International 

Development Agency). In 2005, GAIL established another Training Institute at 

Jaipur for workmen and other non – executives. Since beginning, GTI has been 

endeavouring to develop itself as a leading Training Institute by offering various 

training programmes related to the Gas Value Chain for professional 

development of executives and workmen working in the Oil and Gas sector and 

is an ISO 9001:2015 Certified Institute.  To achieve the vision of GAIL, GTI is 

continually working to further sharpen knowledge, skills, aptitude and attitude of 

its employees by understanding the changes taking place in global business 

dynamics with the help of latest technology and resources. 

In the wake of COVID-19 and the subsequent challenging time, GTI swiftly 

changed its pedagogy of Learning and Development by shifting it to virtual 

training mode, for which GTI Co-ordinators and GAIL Internal faculty members 

were promptly trained to cope up with the changed L&D requirements. After 

overcoming the challenging situations, GTI has resumed back to physical 

trainings mode in April 2022.   

Since beginning, GTI has been endeavoring to develop itself as a leading training 

Institute by offering various training programs related to the gas value chain for 

professional development of executives and workmen working in the Oil and Gas 

sector.  
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The following are the details of the training imparted to GAIL Employees during 

last five years are as follows. 

Financial Years 

No. of employees deputed for Training/ 

Conference during the last Five  Years (within 

India) 

Total Gen. SC ST OBC 

2017-18 4179 2324 706 279 870 

2018-19 4336 2414 720 279 923 

2019-20 4308 2366 714 276 952 

2020-21 4577 2474 762 302 1039 

2021-22  4484 2393 749 303 1039 

 

Financial Years No. of employees deputed for Foreign Training/ 

Conference during the Last Five Years  

Total Gen. SC ST OBC 

2017-18 137 84 19 4 30 

2018-19 222 153 22 8 39 

2019-20 144 100 16 6 22 

2020-21* 0 0 0 0 0 

2021-22  18 11 2 2 3 

*No Foreign Trainings due to Covid-19 pandemic 

GTI has a dedicated faculty base with a long experience and expertise in the 

areas of Natural Gas and LPG Pipeline Construction and O&M, Compressor 

Stations, Petrochemicals, City Gas Distribution (CGD) and Compressed Natural 

Gas(CNG), SAP–ERP, Cathodic Protection, Integrity Management, Quality 

Management, Health, Safety and Environment, etc. In addition to its core faculty, 

GTI has developed various in-house experts for conducting focused programs. 

The faculty pool consists of specialists with excellent background in industry, 
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teaching and consulting. They are highly diversified group of individuals, who 

have graduated from leading Management and Technical institutions including 

IITs and BITS Pilani.”   
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CHAPTER - VII 

OUTSOURCING OF SERVICES/JOBS 

7.1 The Committee asked whether GAIL is outsourcing some of their non-core 

functions.  In reply, the Ministry stated as under- 

 "Yes, GAIL currently outsources manpower for its non-core functions in limited 

areas wherever required as service contract. 

The unit wise detail of contract workers deployed in the service contracts is 

attached at Annexure-II.” 

7.2 During the oral evidence, on a specific query of the Committee regarding 

representation of OBCs in Outsourcing jobs, the representative of the Ministry apprised 

the Committee as under: 

 “GAIL incorporated contract provisions to secure the interest of OBCs in 

outsourced jobs. 

 The provision in the contract document is reproduced as under: 

 
    “While engaging / deploying the resources, the Contractor is required to make 

efforts to provide opportunity of employment to resources belonging to Schedule 

Caste, Schedule Tribe and Other Backward Class in order to have a fair 

representation of these sections of the society.”. 

 
 

7.3 In reply to a query about the steps taken by the Ministry to secure the interest of 

OBCs in outsourced jobs, the Ministry stated that GAIL ensures that Contractors who 

engaged contract labourers adhere to all applicable Government guidelines. 
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CHAPTER VIII 

CORPORATE SOCIAL RESPONSIBILITY 

8.1 When asked about various initiatives taken and the amount spent under 

Corporate Social Responsibility, the Ministry in written reply stated as under- 

“In FY 2021-22, the major CSR projects undertaken by GAIL, under the identified 

thrust areas of CSR umbrella ‘GAIL Hriday’ , are as below: 

a) GAIL Arogya (Wellness)- Nutrition, Health and Sanitation and  Drinking 

Water  projects:  

(i) Primary health care services has been provided at door steps of 

underprivileged villagers having limited access to health services through 

operation of 60 nos. of Mobile Medical Units (MMUs) covering 37 districts 

in 12 nos. of States across India. Each MMU includes one Doctor 

(MBBS), Nurse, Lab Technician, Pharmacist, essential medicines, 

diagnostic kit (Swasthya Jaanch Machine), Sanitary napkins, water 

purification tablets, IEC material on health and hygiene and a GPS. 

Approx. 25,000 patients are benefitted through each van in a year. 

b) GAIL Ujjwal (Towards a Bright future)   – Education initiatives 

GAIL Utkarsh: , All-expense paid specialized residential coaching is 

provided to meritorious children from marginalized communities for top 

engineering college entrance examinations at four of GAIL Utkarsh 

centres- Kanpur and Varanasi (Uttar Pradesh), Haldwani and Srinagar 

(Uttarakhand). In FY 2021-22, total 262 candidates have benefitted 

under the project, viz. 100 students provided coaching at Kanpur 

centre, 62 female students provided coaching at Varanasi centre, 50 

students each provided coaching at Haldwani and Srinagar centres. 

c) GAIL Kaushal (Skill) - Livelihood Generation and Skill development 

initiatives: 

In FY 2021-22, skill development training has been provided through following 

major activities undertaken under GAIL Kaushal are as below: 
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(i) Skill training has been provided to 300 nos. of youths at GAIL Institute of 

Skills, Guna (Madhya Pradesh) and 85 nos. of youths at GAIL Institute of 

Skills, Nagaram (Andhra Pradesh) in trades like CNC Operator, Industrial 

welder, Industrial electrician, Customer Care Executive, Unarmed Security 

Guard and Draughtsman Mechanical. 

(ii) Support has been provided towards skill training to 115 beneficiaries in 

Plastic Product Manufacturing at Jaipur, Lucknow, Dehradun and Imphal 

centres of CIPET, an autonomous institute under the Ministry of Chemicals 

and Fertilizers. 

(iii) Investment to the tune of over Rs. 17.75 cr made towards Skill 

Development Institutes in Kochi (Kerala), Raebareli (UP), Vishakhapatnam 

(AP), Bhubaneswar (Odisha), Ahmedabad (Gujarat) and Guwahati (Assam) 

– Collaborative projects of Oil Sector PSUs. 

(iv) Skill training has been provided to total 244 women beneficiaries in trades 

like Domestic Data Entry Operator, Self Employed Tailoring and Assistant 

Beauty Therapist in urban slums of Delhi. 

 

d) GAIL  Saksham (Capable) - Care of the elderly and differently abled: 

(i)   Support has been provided to 762 nos. of Persons with disabilities by  

supplying aids and assistive devices through organizing   camps  with 

ALIMCO. 03 nos. of assessment and distribution camps have been 

organized at Kashipur (Uttarakhand), Auraiya (Uttar Pradesh) and Kota 

and Bundi (Rajasthan) for distribution of the aids and assistive devices. 

e) GAIL Unnati (Progress)- Rural Development: 

Support has been provided towards various activities for development in rural 

areas such as construction of sheds, provision of clean drinking water, 

renovation and redevelopment work, renovation of cremation ground, 

installation of solar street lights in rural and remote areas in States like Uttar 

Pradesh, Madhya Pradesh, Uttarakhand, Andhra Pradesh, Kerala and 

Haryana 

The details of CSR work undertaken by GAIL during the last three years is 

placed at Annexure-III. 
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The amount spent by GAIL towards CSR activities during the last three years is 

as below: 

FY 

CSR BUDGET 
 

(2% of avg. net profit 
of preceding 3 FYs) 

(Rs. in cr.) 

CSR EXPENDITURE 
 

(Rs. in cr.) 
 

% of avg. net profit 
of preceding 3 years 

 

2019-20 124.79 125.30 2.01% 

2020-21 141.91 147.67 2.08 % 

2021-22* 136.46 214.14* 3.14% 

* The above figures are subject to revision after finalisation of accounts for FY 
2021-22” 

8.2 As regards welfare of backward classes under CSR during the last three years, 

the Ministry in written reply have stated as under: 

“GAIL implements its CSR programmes in alignment with the activities/schemes 

defined in schedule VII of the Companies Act 2013. The CSR activities of GAIL 

are implemented in and around rural communities and in close proximity to the 

business/operation locations of GAIL.  Since majority of the GAIL CSR projects 

are undertaken in the remote/backward/tribal area districts, therefore majority of 

the beneficiaries are from the backward, marginalized and most disadvantaged 

segments of the society.  

Although the CSR initiatives are not designed to target a particular caste/religion, 

the components of welfare and empowerment of backward and marginalized 

class and community is intrinsic to all CSR activities of GAIL and inherent in the 

culture of the organization. The major CSR initiatives of FY 2021-22 that have 

directly benefitted OBC community are as below: 

 

(i) GAIL Utkarsh: All-expense paid specialized residential coaching provided 

to 262 nos. of meritorious children through GAIL Utkarsh centres- Kanpur 

(100 students), Varanasi (62 students) (UP), Srinagar (50 students) and 

Haldwani (50 students) (Uttarakhand) in FY 2021-22. At Kanpur, Srinagar 

and Haldwani centres, coaching is provided for engineering entrance 
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examination and in Varanasi centre, an all girl coaching centre, coaching 

is provided for engineering as well as medical entrance exam. 

Out of the total 262 students, 104 students (40%) are from OBC 

community. 

 

(ii) GAIL Vidya- Support provided towards promoting education to 350 

underprivileged girl students from rural and semi-urban localities of 

NOIDA. 

Out of the total 350 students, 106 students (30%) are from OBC 

community. 

 

(iii) Support provided for coaching for JEE/NEET entrance examination to 10 

underprivileged students in Delhi/NCR. Out of these 10 students, 04 

(40%) are from OBC community. 

 

(iv) Support has been extended for skill development training to 115 

candidates in “Plastics Product Manufacturing Operator” at CIPET 

centres- Jaipur, Lucknow, Dehradun and Imphal. Out of total trained 

beneficiaries, 103 have already been employed. Placement process for 

rest of the candidates is undergoing. 

Out of the total 115 trained candidates, 46 candidates (40%) are from 

OBC community. 

 

(v) Skill training provided to total 385 beneficiaries in hydrocarbon sectors at 

GAIL Institute of Skills at Nagaram (Rajahmundry, AP) and Guna (MP). 

Out of the total 385 beneficiaries, 215  (56%) are from OBC community. 

 

(vi) Support provided for empowering 30 adolescent girls and women in skill 

trade on domestic data entry operator. 

Out of the total 30 beneficiaries, 18 (60%) are from OBC community. 

 

(vii) Skill training provided to 170 women beneficiaries in skill trades on cutting 

and tailoring, beauty culture and compute operation in Pathankot, Punjab. 

Out of the total 170 beneficiaries, 30 (18%) are from OBC community. 

 

(viii) Support provided for Skill Development programme in Ayurveda 

Panchakarma Therapy to 20 nos. of  youths from families affected by 

COVID-19. 
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Out of the total 20 beneficiaries, 16 (80%) are from OBC community. 

 

(ix) Support has been provided to 543 nos. of Persons with disabilities, by 

conducting assessment and distribution camp for distributing Aids and 

Assistive devices to Divyangjans at Auraiya (UP), Kota and Bundi 

(Rajasthan). 

Out of the total 543 beneficiaries, 362 (approx. 67%) are from OBC 

community. 

 

(x) Support extended for fitment of artificial limbs, Callipers, aids and 

appliances to 475 PwDs in Jaipur. Out of total 475 PwDs, 124 (26%) are 

from OBC community  

 

(xi) Support provided for construction of new building, land and maintenance 

at Nalgonda School for the Blind in Nalgonda, Telangana. Total 73 

students studies at Nalgonda School for the blind and will be directly 

benefitted. 

Out of the total 73 beneficiaries, 42 (58%) are from OBC community. 

 

(xii) Support provided for empowering 300 girl students through sports in 03 

gender critical districts of Haryana: Gurugram, Mahendragarh and 

Kurukshetra. Out of total 300 students, 111 are from OBC (37%) 

community. 

 

(xiii) Support provided for training of 17 athletes selected under GAIL Indian 

Speed Star Season I, II, III. Out of total 17 students, 03 (18%) are from 

OBC community. 

 

Thus, as per the above detail of major project of value of approx. 15.00 crores, 

44% beneficiaries are from OBC community. For the rest of the projects where, as 

explained, the exact calculation for number of beneficiaries basis caste is not possible 

due to nature of projects. Therefore, on an average, approximately 35% of GAIL CSR 

Project’s beneficiaries are from OBC community.” 
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PART II 

OBSERVATIONS/RECOMMENDATIONS 

 

Representation of OBC in the Board of Directors of GAIL 

1.  The Board of Directors of GAIL consists of a Chairman & Managing 

Director, 06 full time Directors, 02 part-time Directors (Government nominee) and 

08 part time non-official Directors (Independent). At present, 04 positions of 

Directors {01 full time, 01 part time and 02 part-time non-official Directors 

(Independent)} are vacant. The Committee express its concern that there is no 

representation of OBC category in the Board of Directors of GAIL. The Committee 

acknowledge that appointment of Directors in the Board of Directors of GAIL is 

decided by the Public Enterprise Selection Board (PSEB), Department of Public 

Enterprises, Government of India. There may not be  any provision for reservation 

in Board of Directors, still the Committee feel that it is imperative to give due 

representation to OBCs for sake of social inclusion in the Board of Directors in 

GAIL.  However, the Ministry is hopeful to find suitable candidates from OBC 

category to give due representation to OBCs while filling up remaining 4 vacant 

positions in the Board of Directors of GAIL in near future. The Committee, 

therefore, recommend that the Ministry of Petroleum and Natural Gas take up the 

matter at appropriate level so as to ensure representation of OBCs in the Board of 

Directors of GAIL.  

Reservation in recruitment in GAIL 

2. Though GAIL is implementing reservation policy for OBCs since 

08.09.1993, yet the Committee are concerned to note that there were only 1143 

employees belonging to OBC category as on 30.4.2022 out of total number of 

4789 employees constituting just 23.86% of the total number of employees. 

Overall representation of OBCs in GAIL is much below the mandated percentage 

of 27% in employment.  In Group ‘A’ service, the representation of OBCs is 21.05  

per cent; in Group ‘B’, 30.42 per cent; in Group ‘C’, 35.73 per cent and in Group 

‘D’, 27.90 per cent. The Committee appreciate that percentage of OBC 

representation in Group ‘B’, ‘C’ and ‘D’ is above the prescribed mandate of 27% 



26 
 
reservation for OBCs in employment. However, in Group ‘A’ percentage of OBC 

employees is 21.05 per cent which is below the prescribed 27% for OBCs in 

employment. Considering low representation of OBCs in overall strength and in 

Group ‘A’, the Committee recommend that the Ministry of Petroleum and Natural 

Gas take all necessary measures such as relaxing the standard for recruitment in 

favour of OBC candidates and initiating special recruitment drive to fill the 

backlog vacancies in group ‘A’ for OBCs in a time bound manner and ensure that 

overall representation of OBC does not fall short of the mandated 27% 

reservation in GAIL at any given point of time.  

Backlog Vacancies and Special Recruitment Drives 

3. The Committee find that as on 31.12.2021, 24 number of backlog vacancies 

under Management Category (Group 'A') and 29 number of backlog vacancies 

under non-Management Category (Group 'B' and ‘C’) had been accumulated, 

which came down to 10 under Management Category through various 

recruitment/placement exercises/processes during the year 2021-22.  However, 

no recruitment exercise could be initiated/carried out in respect of non-

Management Category due to the restrictions placed on conducting these 

examinations physically during the Covid-19 pandemic. Though the remaining 

unfilled backlog vacancies will be filled-up during the Special Recruitment Drive 

(SRD) of 2022-23, as informed by the Ministry, yet the Committee still desire that 

unfilled backlog vacancies be filled up on priority basis in order to afford 

employment opportunities to deserving OBC candidates at the earliest.    

OBC Employees’ Welfare Association 

4.  The Committee are of the opinion that OBC Employees ’ Association can 

be an effective forum to take up issues relating to the recruitment, welfare and 

grievances of OBCs within the organization.  The Committee, therefore, desired 

that management of GAIL may work in coordination with the OBC Employees’ 

Welfare Association once formed for redressal of grievances of OBC Employees 

of GAIL. 

 

 



27 
 

 

Human Resource Training 

5.  The Committee are pleased to note that in the area of Human Resource 

Development, GAIL has organized competency and capacity building 

programmes for its 21,884 (including 4,823 OBCs) employees within India and 521 

(including 94 OBCs) employees outside India thereby enhancing the skills of their 

employees for achieving higher productivity and efficiency in the organization.  

The Committee hope that in future also due consideration will be given to OBC 

employees while selecting employees for sponsorship in various training/skill 

development programmes, in accordance with the extant guidelines of the 

Government of India in this regard. 

 

Liaison Officer for OBCs  

6. The Committee note that Liaison Officers for OBC employees have been 

nominated at Corporate level as well as at regional/project level to enable the 

latter to come forward with their grievances and complaints, if any, without any 

hesitation along with enforcement of the reservation policy and other welfare 

measures.  The Committee find that out of the total 12 officers nominated as 

Liaison Officers at regional levels, only 03 officers belong to the OBC category.  

The Committee, therefore, recommend that all those Liaison Officers, other than 

the OBC category, be replaced by Liaison Officers from OBC category only 

forthwith so that the interests of OBC employees can be safeguarded.   

Corporate Social Responsibilities  

7. The Committee note that GAIL undertakes CSR activities as per the 

guidelines issued by Ministry of Corporate Affairs and Department of Public 

Enterprises (DPE).  During the evidence, the representatives of GAIL affirmed that 

most of their projects are located in backward regions and inaccessible areas 

where majority of the inhabitants belong to SC, ST and OBC categories. The 

Committee were informed that GAIL has been running some Skill Development 

Centres also to impart skill trainings to the children of the families living in these 

backward regions.  It is worthwhile to mention here that even in metro cities like 
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Delhi, Mumbai, etc., a sizeable population has been living on the outskirts or even 

at various central places within these cities who have migrated from States like 

Bihar, Madhya Pradesh, Rajasthan and other places who are socially and 

educationally backward.   Since a majority of them come to these metro cities for 

their livelihood and sustaining themselves and probably have no resources to 

even fulfill basic needs of their children, some help should be extended to them.  

The Committee, therefore, recommend that Skill Development Centres be opened 

in metro cities also so that various basic skill trainings may be imparted to the 

children of socially and educational backward families thereby enabling them to 

earn their livelihood in the future.    

 

 

NEW DELHI                                                RAJESH VERMA, 
15 December, 2022           Chairperson,  
24 Agrahayana, 1944 (Saka)     Committee on Welfare of Other Backward Classes  
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Sl No Name of Work Center Total Number of Contract Workers

1 Samakhiali 180

2 Abu Road 174

3 Chandigarh ZO 7

4 Nasirabad 198

5 Agartala 79

6 GAIL Gas Ltd, Bengaluru 830

7 Jamnagar 165

8 Vizag 478

9 Vaghodia 251

10 Hyderabad ZO/ Amravati 15

11 Dibiyapur 726

12 Hazira 244

13 Khera 12

14 Gandhar 392

15 Kolkata ZO 8

16 Mansarampura 161

17 GTI-Noida 160

18 Karaikal / Cauvery Basin 160

19 Pata 4500

20 Vijaipur 742

21 Mumbai 620

22 Noida-CO 587

23 Kochi 313

24 Rajahmundry-KG Basin 719

25 Kailaras 226

26 GAIL Gas Ltd, Agra 169

27 Delhi 337

28 Chennai ZO 7

29 Vadodara 392

30 Ahmedabad ZO 9

31 Loni Region 213

Total 13074

Contract Worker Details

Annexure-II
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S. 
No

Name of the Project

Item from the
list of activities
in Schedule VII
to the Act

State District

Amount spent 
for

the project
(in Rs. Lakhs)

Implementing 
Agency

1 Support towards PM CARES Fund (xii) disaster 
management

PAN India Multiple 
districts

5,000.00 PM CARES Fund

2 Project-Arogya- Health Care facilities through operation of 50 
MMUs in multiple states

(i) Healthcare & 
sanitation

PAN India Multiple 
districts

1,643.40 Wockhardt 
Foundation

3 Support for CAPEX  contribution for Skill Development 
Institute, Bhubaneshwar

(ii) employment 
enhancing 
vocational skills

Odisha Bhubaneshwar 900.00 SDI, Bhubeneshwar

4 Support towards Construction of Indoor Stadium at PR High 
School, Balangir, Odisha (Additional Budget)

(ii) promoting 
education

Odisha Balangir 656.68 Institute for 
Integrated Rural 
Development (IIRD) 

5 Support for construction of Multipurpose Sports Complex and 
Infrastructure at Dharwad, Karnataka

(vii) Training to 
promote rural 
sports, nationally 
recg. sports, 
paralympics, 
olympics sports

Karnataka Dharwad 500.00 Institute for 
Intergrated Rural 
Development (IIRD)

6 Support for Provision of Clean drinking water through 
Household Tap connection at Nagaram, Dist. East Godavari, 
Andhra Pradesh

(i) making available 
safe drinking water

Andhra Pradesh East Godavari 448.40 Sathwick 
Construction

7 Support for construction of Government Degree College 

Building at Thorrur Mandal, Mahabubabad district, Telangana

(ii) Promoting 

Education

Telangana Vikarabad 299.13 Sathwik 

Construction, 

Hyderabad
8 Support for Construction of New Bridge in Goranthla Village, 

Hindupur, District Anantapur, Andhra Pradesh

(x) Rural 

Development

Andhra Pradesh Anantpur 271.57 Sathwik 

Construction, 

Hyderabad
9 Support for construction of toilets in Government Schools in 

Barpeta, Assam

(i) Sanitation Assam Barpeta 224.00 Uttar Pradesh Small 

Industries 

Corporation Limited 

(UPSICL)
10 GAIL Utkarsh Super 100 - Support for specialized residential 

coaching for Engineering entrance at Kanpur, Uttar Pradesh -

100 beneficiaries

(ii) Promoting 

Education

Uttar Pradesh Kanpur 220.00 Centre for Social 

Responsibility and 

Leadership (CSRL)

11 GAIL Utkarsh Super 100 - Support for specialized residential 

coaching for Engineering entrance at

(i) Dwarahat, Uttarakhand - 40 beneficiaries

(ii) Srinagar, Uttarakhand - 40 beneficiaries

(ii) Promoting 

Education

Uttarakhand Pauri Garhwal,

Almora

190.16 Centre for Social 

Responsibility and 

Leadership (CSRL)

12 Support for Distribution of Aids & Assistive Devices to 
Divyangjans in multiple States

(iii) reducing 
inequalities faced by 
socially and 

economically 

backward groups 

Odisha,
Madhya Pradesh, 

Uttarakhand

Dhenkanal, 
Auraiya, 

Haridwar, 

Kahipur

160.00 Artificial Limbs 

Manufacturing 

Corporation of India 
(ALIMCO)

13 Support for provision of toilets in government Co-Educational 

schools in Rajahmundry parliamentary constituency

(ii) Promoting 

Education

Andhra Pradesh East Godavari 156.60 Confederation of 

Women 

Entrepreneurs 
(COWE)

14 Support towards Bio-Medical equipment and infrastructural 

facilities to MGM Hospital, Warangal

(i) promoting 

healthcare including 
preventive 

healthcare

Telangana Warangal Urban 150.00 Sathwik Rural and 

Youth Integrated 

Association

15 Project Arogya - Health Care facilities through operation of 06 
MMUs in multiple States

(i) promoting 
healthcare including 

preventive 
healthcare

Assam Darrang 144.51 Wockhardt 

Foundation

16 Support for Machine Readymade Garment Manufacturing Plant 
with Training in Dhumka, Jharkhand

(ii) employment 
enhancing 

vocational skills

Jharkhand Dhumka 129.99 O/o Deputy 
Commisioner, 

Dhumka

EXPENDITURE ON CSR IN FY 2020-21
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53



S. 
No

Name of the Project

Item from the
list of activities
in Schedule VII
to the Act

State District

Amount spent 
for

the project
(in Rs. Lakhs)

Implementing 
Agency

17 Project Arogya-  Health Care facilities through operation of 56 
MMUs in multiple states of country

(i) promoting 
healthcare including 
preventive 
healthcare

UP, Bihar, 
Punjab, Delhi, 
MP, Uttarakhand, 
Gujarat, Odisha, 
AP, Jharkhand, 
WB, Assam

Multiple 
districts

126.70 Wockhardt 
Foundation

18 Support for providing Garbage disposal vehicles under SBM for 
Guna, Indore & Shivpuri Distt., MP

(i) Sanitation Madhya Pradesh Guna,
Indore,
Shivpuri

100.00 Confederation of 
Women 
Entrepreneurs 
(COWE)

19 Support under Swachh Bharat Mission for Providing Mechanical 
Garbage collecting machine to BBMP, Bangalore

(i) Sanitation Karnataka Bangalore 98.91 Board Purchase

20 Support for development works under CSR in Tuni, East 
Godavari, Andhra Pradesh:
(i)  supply and erection of RO water plants

(i) making available 
safe drinking water

Andhra Pradesh East Godavari 92.60 SEEDS

21 Support for job linked skill training at GAIL Skill Schools  Guna 
(Madhya Pradesh)

(ii) employment 
enhancing 
vocational skills

Madhya Pradesh Guna 84.72 National Skill 
Development 
Corporation

22 Support for Distribution of Aids & Assistive Devices to 

Divyangjans in Various States

(iii) reducing 

inequalities faced by 

socially and 

economically 

backward groups 

Jharkhand

Madhya Pradesh

Puducherry

Rajasthan

Giridih

Guna

Karaikal

Udaipur

75.68 Artificial Limbs 

Manufacturing 

Corporation of India 

(ALIMCO)

23 Contribution to Skill Development at Bhubaneshwar, Odisha (ii) employment 

enhancing 

vocational skills

Odisha Bhubanaeshwar 75.00 SDI Bhubaneshwar

24 Support for contribution for Skill Development at 

Vishakhapatnam, Andhra Pradesh

(ii) employment 

enhancing 

vocational skills

Andhra Pradesh Vishakhatpatna

m

75.00 SDI Vishakhapatnam

25 Support for development activity under Swachh Bharat and 

Missions in North Guwahati, Kamrup

(i) Sanitation Assam Kamrup 69.82 Uttar Pradesh Small 

Industries 

Corporation Limited 

(UPSICL)
26 Support for renovation of GHS School, Munderi, Dist. Kannur, 

Kerala

(ii) Promoting 

Education

Kerala Kannur 65.60 District 

Administtration

27 Project Bharosa-Support towards establishing ‘She-Bharosa 
centre’ for women & children affected by violence

(iii) setting up 
homes and hostels 
for women

Telangana Hyderabad 63.00 Society for protection 
of women & Children 
(SPWC)

28 Distribution of Ration Kits under Covid-19 relief activities in 

Odisha

(xii) Disaster 

Management

Odisha Bhubaneshwar 62.40 M/s Reliance Retail 

Ltd.  
29 Support for operation of 1 MMU in Guna, Madhya Pradesh and 1 
MMU in Kokrajhar, Assam

(i) promoting 
healthcare including 

preventive 

healthcare

Madhya Pradesh Guna 61.91 Wockhardt 

Foundation

30 Support of augmentation of government schools by providing 

drinking water facility and toilets in Udham Singh Nagar of 

Uttrakhand

(i) Sanitation Uttarakhand Udham Singh 
Nagar

57.19 Uttar Pradesh Small 
Industries 

Corporation Limited 
(UPSICL)

31 Support for COVID vaccine related cold chain equipments for 

Madhya Pradesh and Tripura

(xii) Disaster 

Management

Madhya Pradesh, 

Tripura 

Gwalior, 

Jabalpur, 

Agartala

50.48 Board Purchase 

through GEM Portal

32 Support of Atal Innovation Mission to promote innovation and 

entrepreneurship in the country

(ii) Promoting 

Education

Assam

Madhya Pradesh

Barpeta, 

Darrang
Guna

50.00 UNISED

33 Support towards refurbishing of Aanganwadi Centre (AWCs) 
and converting them into model AWCs, at Dist. Giridih, 

Jharkhand

(i) Eradicating 
malnutrition

Jharkhand Giridih 50.00 District 
Administration/HUD

CO CSR
34 Support for installation of handpumps in Auraiya, Uttar 
Pradesh.

(i) making available 
safe drinking water

Uttar Pradesh Auraiya 50.00 Uttar Pradesh Small 
Industries 

Corporation Limited 
(UPSICL)

54

54



S. 
No

Name of the Project

Item from the
list of activities
in Schedule VII
to the Act

State District

Amount spent 
for

the project
(in Rs. Lakhs)

Implementing 
Agency

35 Mega School Health Check-up Program at Allahabad, Varanasi, 
Gorakhpur, Patna and Ranchi

(i) promoting 
healthcare including 
preventive 
healthcare

Uttar Pradesh,
Bihar,
Jharkhand

Allahabad, 
Varanasi, 
Gorakhpur, 
Patna and 
Ranchi

50.00 National Youth 
Foundation

36 Support for contribution for Skill Development at Rae Bareli, 
Uttar Pradesh

(ii) employment 
enhancing 

vocational skills

Uttar Pradesh Rae Bareli 50.00 SDI raibarelly

37 Support for construction of toilets in Government schools / 
community locations along villages / locations along pipeline 
route in the states of Bihar, Assam and West Bengal .

(ii) Promoting 
Education

Assam Barpeta 50.00 Institute for 
Intergrated Rural 
Development (IIRD)

38 Support for metallic tree guard to district administration in 
Varanasi, Uttar Pradesh

(iv) environmental 
sustainability

Uttar Pradesh Varanasi 50.00 Uttar Pradesh Small 
Industries 
Corporation Limited 
(UPSICL)

39 Support for providing necessary Hospital equipment and 
infrastructural facilities at Government Hospitals in Guna 
District, Madhya Pradesh 

(i) promoting 
healthcare including 
preventive 
healthcare

Madhya Pradesh Guna 49.84 Chief Medical and 
Health Officer, 
Raghogarh

40 Support for additional bio-medical waste storing bins in 07 
locations of Barpeta, Assam

(i) Sanitation Assam Barpeta 49.51 Sangam Plastics

41 Support towards construction of (i) conference hall (ii) library 

and (iii) yoga centre at reasearch wing at Bangalore, Karanataka

(i) promoting 

healthcare including 

preventive 

healthcare

Karnataka Bangalore 48.00 Jan Seva Trust

42 Support for Installation of Solar Home lights in and around Pata 

work-centre in Auraiya, Uttar Pradesh

(x) Rural 

Development

Uttar Pradesh Auraiya 46.80 Uttar Pradesh Small 

Industries 

Corporation Limited 

(UPSICL)
43 Support for providing PPE kits to DM, South Delhi. (xii) Disaster 

Management

Delhi Delhi 45.00 Wockhardt 

Foundation

44 Assisting violence affected children in the states of Assam, 

Chhatisgarh, Jammu and Kashmir and Manipur for the year

(ii) Promoting 

Education

Assam, 

Chhatisgarh, 

Jammu and 

Kashmir and 

Manipur

Multiple 

districts

42.75 National Foundation 

for Communal 

Harmony

45 Support for procurement and distribution of PPE kits in 

Delhi/NCR

(xii) Disaster 

Management

Delhi Delhi 42.00 Wockhardt 

Foundation

46 Support for various construction activities for the welfare of 

serpents and awareness for their conservation in district Ujjain, 
Madhya Pradesh

(iv) protection of 

flora & fauna

Madhya Pradesh Ujjain 40.00 Sarpa Anusandhan 

Sanghathan

47 Support for provision of safe drinking water and RO plants in 

Govt. schools in the state of Assam 

(ii) Promoting 

Education

Assam Barpeta 40.00 Institute for 

Integrated Rural 
Development (IIRD)

48 Project Arogya – Support for operations of 1 MMU in Manipur (i) promoting 

healthcare including 

preventive 
healthcare

Manipur Churachandpur 36.75 Ropiyang Foundation

49 Support towards construction of indoor stadium in P R High 

school field at Balangir, Odisha

(vii) Training to 

promote rural 
sports, nationally 
recg. sports, 

paralympics, 

olympics sports

Odisha Balangir 35.40 Institute for 

Integrated Rural 
Development (IIRD)

50 Support towards Skill Development Training Programmes for 
underpriviliged/unemployed youths

(ii) employment 
enhancing 
vocational skills

Assam, Uttar 
Pradesh, 

Maharashtra, 
Tripura, Tamil 

Nadu

Guwahati, 
Lucknow, 

Aurangabad, 
Agartala, 

Madurai

35.00 Central Institute of 
Petrochemicals 

Engineering and 
Technology (CIPET)

51 Support for project on robotic for sceptic tank cleaning in IIT 
Madras, Tamil Nadu

(i) Sanitation Tamil Nadu Chennai 35.00 IIT Madras

55

55



S. 
No

Name of the Project

Item from the
list of activities
in Schedule VII
to the Act

State District

Amount spent 
for

the project
(in Rs. Lakhs)

Implementing 
Agency

52 Support for providing Tricycle Trolley, Biomedical Waste 
Dustbins and Dual-Dustbins in various Districts of Madhya 
Pradesh

(i) Sanitation Madhya Pradesh Guna,
Indore,
Shivpuri

30.00 Confederation of 
Women 
Entrepreneurs 
(COWE)

53 Shivganga proposal for water conservation, youth 
empowerment, afforestation and entrepreneurship and 
livelihood generation in Jhabua, Madhya Pradesh

(x) Rural 
Development

Madhya Pradesh Jhabua 30.00 Shivganga Samagra 
Gramvikas Parishad

54 Providing various materials to the Children belonging to 
weaker section of Society at Ambala, Haryana

(ii) Promoting 
Education

Haryana Ambala 30.00 Haryana State 
Council for Child 
Welfare

55 Support for providing essential materials for most vulnerable 
and affected population in villages around Amalapuram, Andhra 
Pradesh 

(xii) Disaster 
Management

Andhra Pradesh Amalapuram 30.00 Konnai Seva Mandali

56 Support for training of athletes selected under GISS Season I, II, 
III

(vii) Training to 
promote rural 
sports, nationally 
recg. sports, 
paralympics, 
olympics sports

PAN India Multiple 
districts

28.56 Nurturing Excellence 
in Sports Trust
(NEST)

57 Support towards infrastructure facilities in Shanti Public School 

at Nagariya Sarawa, Etawah, UP

(ii) Promoting 

Education

Uttar Pradesh Etawah 28.20 UP State Industrial 

Development 

Corporation Limited 

(UPSIDCL) / to be 

decided by work 

centre as per OG to 

CSR Policy /
58 Support for providing Cycle trolley & Bio-medical Waste Bins 

and RO water plants in Barpeta, Assam

(i) sanitation Assam Barpeta 27.70 District 

Administration

59 GAIL Utkarsh Super 100 - Support for specialised residential 

coaching for Engineering entrance at (i)Dwarahat, Uttarakhand - 

50 beneficiaries  (ii)srinagar,Uttarakhand -50 beneficiaries

(ii) Promoting 

Education

Uttarakhand Almora

Pauri Garhwal

26.70 Centre for Social 

Responsibility and 

Leadership

60 Holistic Education Program for the Visually Impaired, through 

National Association for the Blind, Delhi

(ii) employment 

enhancing 

vocational skills for 

differentially abled

New Delhi New Delhi 25.58 National Association 

for the Blind

61 Suport for TB and corona virus program in Auraiya and in 

Ferozabad, Uttar Pradesh

(i) Healthcare & 

sanitation

Uttar Pradesh Auraiya,

Ferozabad

25.00 Public Health 

Foundation of 
India(PHFI)

62 Support for setting up of Advance Science Lab including 

Computers at Munderi GHS School, Kannur Dist., Kerala

(ii) Promoting 

Education

Kerala Kannur 25.00 District Panchayat 

Kannur

63 GAIL Utkarsh Super 100 - Support for specialised residential 
coaching for Engineering entrance at  Kanpur, Uttar Pradesh -
100 beneficiaries

(ii) Promoting 
Education

Uttar Pradesh  Kanpur 25.00 Centre for Social 
Responsibility and 
Leadership

64 Support for installation of 30 RO systems in Govt. Schools at 
Dist Giridih, Jharkhand

(ii) Promoting 
Education

Jharkhand Giridih 24.95 Institute for 
Integrated Rural 

Development (IIRD)

65 Request for support of CSR funds for developmental activity in 

Dhalai, Tripura

(ii) Promoting 

Education

Tripura Dhalai 24.45 Uttar Pradesh Small 

Industries 

Corporation Limited 
(UPSICL)

66 Support for sustainable livelihood generation through capacity 
building and supporting Home Based Enterprises in Ramgarh 

area of Nainital District, Uttarakhand

(iii) empowering 

women

Uttrakhand Nainital 24.33 Sri Aurobindo 

Ashram Delhi Branch 
Trust

67 Support for organising free preventive health check-up & 
screening camps for malnourished women & children in 

Vijaipur, Guna district of Madhya Pradesh

(i) promoting 
healthcare including 

preventive 
healthcare

Madhya Pradesh Guna 24.30 National Youth 
Foundation
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68 Support for providing medical equipment for Primary Health 
Centres (PHC) & Sub Centres of Nalgonda District, Telangana

(i) promoting 
healthcare including 
preventive 
healthcare

Telangana Nalgonda 23.98 SETWIN

69 Support for conducting study for rejuvenation of the Bhujari 
Talab, Guna, Madhya Pradesh

(x) Rural 
Development

Madhya Pradesh Guna 22.59 Confederation of 
Indian Industry(CII) 

70 Support for providing all in one diagnostic machines for 
government hospitals/ community hospitals in Ramgarh, 
Jharkhand

(i) promoting 
healthcare including 
preventive 
healthcare

Jharkhand Ramgarh 22.00 District 
Administration

71 Support towards weaving of blankets through SHGs and 
distribution of blanket to poor and needy people in villages & 
old age homes.

(iii) empowering 
women

Uttar Pradesh Auraiya 21.20 Chakriya Vikas 
Pranali 
Sanstha(CVPS)

72 Project Proposal for Supporting Community Inititative for 
Checking Stubble Burning

(iv) environmental 
sustainability

Punjab Ludhiana 20.80 CII Foundation

73 Support for training program for youth at centres of CIPET (ii) employment 
enhancing 
vocational skills

Assam,  Gujarat, 
Himachal 
Pradesh, 

Rajasthan, 

Telangana, 

Tripura, Uttar 

Pradesh

Kamrup 
Metropolitan, 
Ahmedabad, 

Baddi, 

Jaipur, 

Hyderabad, 

Agartala, 

Lucknow

20.01 Central Institute of 
Plastics Engineering 
& Technology 

(CIPET), Chennai

74 Support for providing various items and equipment for Nand 

Lal Geeta Vidya Mandir Senior Secondary School, Ambala, 

Haryana

(ii) Promoting 

Education

Haryana Ambala 20.00 Nand Lal Geeta Vidya 

Mandir Samiti

75 Support for Desilting and construction of embankment around 

Village tank in Deoria

(iv) environmental 

sustainability

Uttar Pradesh Deoria 20.00 Setu Charitable Trust 

76 Support for relief activities related to COVID-19 pandemic for 

poor people and in Jaipur, Rajasthan

(xii) Disaster 

Management

Rajasthan Jaipur 19.99 Board Purchase

77 Provisioning CSR funds for Toilet construction, drinking water 

facility with RO, Repair maintenane in 27 No. schools and Smart 

classes also in only 5 schools in District Azamgarh

(ii) Promoting 

Education

Uttar Pradesh Azamgarh 19.80 Local Administration

78 Special Drive for making Pettai Village Smoke Free (iv) environmental 

sustainability

Tamil Nadu Villupuram 19.02 BPCL Tanjore

79 Provision for Extending TB free programme in  existing Mobile 

Medical Units (MMUs)

(i) promoting 

healthcare including 

preventive 
healthcare

Uttar Pradesh

Assam

Firozabad

Barpeta

18.00 Wockhardt 

Foundation

80 Support for construction of boundary wall of Jagarnath Mahato 

inter College

(ii) Promoting 

Education

Jharkhand Giridih 18.00 District 

Administration
81 Request for support towards Quality Education in Government 
Anganwadi Centers (ICDS) in Rajahmundry Urban Areas, East 

Godavari District, Andhra Pradesh

(ii) Promoting 

Education

Andhra Pradesh Krishna district 18.00 Lakshya SPS through 

ICDS

82 Support for installation of handpumps in Hardoi, Uttar Pradesh (i) making available 
safe drinking water

Uttar Pradesh Hardoi 16.80 Uttar Pradesh Small 
Industries 
Corporation Limited 

(UPSICL)
83 Support for providing RO water plants in government schools 

in Barpeta, Assam

(i) making available 

safe drinking water

Assam Barpeta 16.00 Institute for 

Intergrated Rural 
Development (IIRD)

84 Support for HIV Prevention through Mass Awareness, STI 
Treatment & HIV Testing through STI Clinic for Truckers and 

Migrants

(i) Healthcare & 
sanitation

Uttar pradesh Auraiya 15.25 TCI Foundation

85 Support for conducting skill development training programme 
for women in Gurdaspur district of Punjab

(ii) employment 
enhancing 

vocational skills

Punjab Gurdaspur 15.00 Bisnouli Sarvodaya 
Gramodyog Sewa 
Sansthan
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86 Support for empowering adolescent girls and women through 
employability and education in Delhi

(iii) empowering 
women

Delhi East Delhi,
South Delhi

15.00 Asheray Welfare & 
Charitable Trust

87 Support for covid-19 awareness among underprivileged 
children through distribution of education kits

(i) promoting 
healthcare including 
preventive 

healthcare

Delhi  Delhi 15.00 Sudhaya Dance 
Foundation

88 Support for construction of toilets for public masses in district 
Shivpuri, Madhya Pradesh

(i) sanitation Madhya Pradesh Shivpuri 15.00 Society for 
Communication & 
Social Research 
(SCSR)

89 Support for construction of additional rooms in an inter college 
in Bagodar district Giridih in Jharkhand

(ii) Promoting 
Education

Jharkhand Giridih 15.00 District 
Administration

90 Support for providing smart classes, furnitures and renovation 
of primary schools in Almora district of Uttrakhand

(ii) Promoting 
Education

Uttarakhand Almora 15.00 District 
Administration

91 Project Adivasi Mahila Pragati to improve Health & Hygiene of 
Tribal Women through low cost sanitary Napkins 
manufacturing, West & East Godavari, AP
Pilot project for implementation in tribal areas of Andhra 
Pradesh.

(iii) empowering 
women

Andhra Pradesh East and West 
Godavari

15.00 Aware Health & 
Research Foundation  

92 Support for medical equipment for Patna Medical College 

Hospital in Bihar

(xii) Disaster 

Management

Bihar Patna 15.00 Gramin Sneh 

Foundation

93 Support to Incubation Centre at NIT-Rourkela (iv) environmental 

sustainability

Odisha Rourkela 14.97 NIT-Rourkela

94 Support  towards flood relief and rehabilitation actvities in 

flood affected regions of Karnataka 

(xii) disaster 

management

Karnataka Various 14.55 Karnataka State 

Disaster Managament 

Authority

95 Support for supply and installation of solar pumps in rural 

areas of Dist. Chhatra, Jharkhand

(x) Rural 

Development

Jharkhand Chhatra 14.45 Central Electronics 

Limited , CPSE under 

MoST

96 Support for provision of two Cardiac Ambulances in Dist. 

Rudraprayag & particularly during annual Char Dham Yatra.

(i) promoting 

healthcare including 

preventive 

healthcare

Uttarakhand Rudraprayag 14.00 Wockhardt 

Foundation

97 Support for Providing safe drinking water through water ATMs 
at Health and wellness center in Barpeta, Assam

(i) making available 
safe drinking water

Assam Barpeta 13.36 Institute for 
Intergrated Rural 

Development (IIRD)

98 Enhancing health and well-being indices by reducing pollution 
caused by floral disposal from temples in water bodies in and 
around Noida.

(i) Sanitation Delhi/NCR Delhi/NCR 13.00 Society for Child 
Development

99 Support for provididing dialysis machines to Sree Sudheendra 

Medical Mission Hospital, Kochi

(i) promoting 

healthcare including 
preventive 
healthcare

Kerala Kochi 12.65 Sree Sudheendra 
Medical Mission 
Hospital, Kochi

100Support for Training of the Trainers (ToT) by Educated retired 
Sr Citizens for Intergenerational Learning Centre (IGLC), Delhi

(ii) Promoting 
Education

New Delhi New Delhi 12.33 Healthy Aging India

101Support for providing healthcare through operation of mobile 

medical unit in Gandhar in district Bharuch of Gujarat.

(i) Healthcare & 

sanitation

Gujarat Bharuch 12.18 Wockhardt 

Foundation

102Support towards Providing Healthcare facility through STI-
Clinic for truckers at Vijaipur, Guna in Madhya Pradesh

(i) Healthcare & 
sanitation

Madhya Pradesh Guna 12.13 Sankalp Samajsevi 
Sanstha

103Support for distribution of Motorised vehicles & hearing aids 
for PwDs at Dist Agartala, Tripura

(iii) reducing 
inequalities faced by 

socially and 
economically 
backward groups 

Tripura Agartala 11.74 Artificial Limbs 
Manufacturing 
Corporation of India 

(ALIMCO)
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104Support for installation of handpumps  in Distt  Sant Kabir 
Nagar Uttar Pradesh

(i) making available 
safe drinking water

Uttar Pradesh Sant Kabir 
Nagar

11.39 Uttar Pradesh Small 
Industries 
Corporation Limited 
(UPSICL)

105Support for ventilator units in government hospitals in 
Vadodara under COVID-19 relief measures in Gujarat

(i) Healthcare & 
sanitation

Gujarat Vadodara 11.30 Sadhu Vaswani 
Mission

106Support for handpumps  for Pandit Deen Dayal Upadhyay 

(Mughalsarai), Sayyedraja and Sakaldiha in Chandauli district, 
Uttar Pradesh

(i) making available 

safe drinking water

Uttar Pradesh Chandauli 11.25 Uttar Pradesh Small 

Industries 
Corporation Limited 
(UPSICL)

107Support for Cochlear implants to 10 children with disabilities to 
make them disability free.

(iii) reducing 
inequalities faced by 
socially and 
economically 
backward groups 

Andhra Pradesh Along pipeline 
route

10.14 Artificial Limbs 
Manufacturing 
Corporation of India 
(ALIMCO)

108Support for addressing COVID -19 epidemic in Delhi/NCR 
region

(xii) disaster 
management

Delhi NCR Delhi 10.01 New Delhi Social 
Workers Association

109Support for providing PPE kits for healthcare workers in 
Hardoi, Uttar Pradesh

(i) promoting 
healthcare including 
preventive 
healthcare

Uttar Pradesh Hardoi 10.00 CVPS

110Support for various rehabilitation program for person with 

disabilitities.

(ii) employment 

enhancing 

vocational skills

Uttar Pradesh Lucknow 10.00 SPARC - INDIA 

111Support for  providing CCTV and iron barricades to Delhi Police 

for improving public & road safety

(ii) Promoting 

Education

Delhi East Delhi 10.00 Shikhar Organization 

for Social 

Development. 

112Support for provision of  Smart Classes,  Sanitary Pads Vending 

Machines and infrastructure in Govt. Schools in Rudraprayag, 

Uttarakhand

(ii) Promoting 

Education

Uttarakhand Rudraprayag 10.00 Manav Bharti

113Support for providing masks, disinfecting of villages and hand 

sanitizers in P Gannavaram, East Godavari, Andhra Pradesh

(xii) Disaster 

Management

Andhra Pradesh East Godavari 10.00 Aware Health & 

Research Foundation

114Support for setting up of super speciality ICU for the treatment 

of COVID-19 patients in Dakshina Kannada, Karnataka

(xii) Disaster 

Management

Karnataka Dakshina 

Kannada

10.00 Arogya Raksha 

Samithi, Govt 

Hospital
115Support for distribution of sanitizers/hand gloves/face 

masks/hand wash soaps, etc. in slums of Gautam Budhha Nagar, 

Noida

(xii) Disaster 

Management

Uttar pradesh Gautam Budhha 

Nagar

10.00 Proseed Foundation

116Support for providing PPE kits, sanitisers, masks, etc for COVID-
19 menance in Varanasi, Uttar Pradesh

(xii) disaster 
management

Uttar Pradesh Varanasi 10.00 Chakriya Vikas 
Pranali 
Sanstha(CVPS)

117Support of fund towards procurement of ventilators and other 

medical equipment in view of COVID-19

(xii) Disaster 

Management

Madhya Pradesh Jhabua 10.00 Rogi Kalyan Samiti 

Jila Chikitsalay, 
Jhabua

118Suppot for distribution of supply of essential materials, Face 

mask and Hospital utilities in Vadodara, Gujarat

(xii) Disaster 

Management

Gujarat Vadodara 10.00 Sadhu Vaswani 

Mission

119Support for Supply & Installation of  steel 400 dust bins for 
Nagar Nigam in Varanasi, Uttar Pradesh

(i) Sanitation Uttar Pradesh Varanasi 9.99 Uttar Pradesh Small 
Industries 
Corporation Limited 

(UPSICL)
120Support for providing Tricycle Trolley, Biomedical Waste 

Dustbins and Dual-Dustbins in various Districts of Madhya 
Pradesh

(i) Sanitation Madhya Pradesh Guna, Shivpuri 
& Ujjain

9.97 Confederation of 
Women 
Entrepreneurs 

(COWE)
121Project Shrijan - Long Term rehabilitation work - capacity 

building, Counseling, Promotion of Disaster Proof Construction 
Tech, livelihood Promotion etc., District Rudraprayag, 
Uttarakhand

(x) Rural 

Development

Uttarakhand Rudraprayag 9.54 Manav Bharati 

Society

122Support for Establishment of 04 Nos. Mini Science Centres 
(MSC)  at Govt Schools, Block Raghogarh at Dist. Guna, Madhya 

Pradesh 

(ii) Promoting 
Education

Madhya Pradesh Guna 9.50 Samabhavana, 
Mumbai

123Support for providing facilities and support for government 
girls senior secondary school at Bariatu, Ranchi in Jharkhand

(ii) Promoting 
Education

Jharkhand Ranchi 9.49 Amity Humanity 
Foundationn
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124Support for providing vocational training to women with visual 
impairment in Delhi

(ii) Promoting 
Education

Delhi Delhi 9.00 NAB India Centre for 
Blind Women and 
Disability Studies

125Support for construction of Animal Shed in Raghogarh, Distt. 
Guna

(iv) environmental 
sustainability

Madhya Pradesh Guna 8.99 Society for 
Communication and 
Social Research 

(SCSR)
126Support towards providing of SS stand - alone, self - swinging 

litter bins for installation at Varsoli Beach, Raigad, Maharashtra
(i) sanitation Maharashtra Raigad 8.48 Gram Panchayat 

Varsoli

127Support for construction of 15 toilets (10 Boys Hostel & 5 Girls) 
and installation of 1 no of borewell, pump, pipeline system & 01 
water cooler with Aquaguard at Adivasi Chetna Shikshan Seva 
Samiti at village Gadwada Dist. Jhabua

(ii) Promoting 
Education

Madhya Pradesh Jhabua 8.00 Adivasi Chetna 
Shikshan Seva Samiti

128GAIL Shrijan – Support for long Term rehabilitation work in 
flood affected region in Rudraprayag, Uttarakhand

(x) Rural 
Development

Uttarakhand Rudraprayag 8.00 Manav Bharati 
Society

129Support for skill development training for unemployed youth in 
Dehradun

(ii) employment 
enhancing 
vocational skills

Uttarakahnd Dehradun 7.40 Kutumb Gram Samiti

130Support for installation of Hand Pumps in identified locations, 

Distt Ballia, Uttar Pradesh

(i) making available 

safe drinking water

Uttar Pradesh Ballia 7.04 Uttar Pradesh Small 

Industries 

Corporation Limited 

(UPSICL)
131Support for installation of handpumps in  Distt Pilibhit of Uttar 

Pradesh

(i) making available 

safe drinking water

Uttar Pradesh Pilibhit 7.04 Uttar Pradesh Small 

Industries 

Corporation Limited 

(UPSICL)
132Support for the installation of handpumps  in Mohanlalganj, 

Lucknow(Uttar Pradesh)

(i) making available 

safe drinking water

Uttar Pradesh Lucknow 7.04 Uttar Pradesh Small 

Industries 

Corporation Limited 

(UPSICL)
133Support for installation of handpumps  in Kaushambi 

constituency of Uttar Pradesh

(i) making available 

safe drinking water

Uttar Pradesh Kaushambi 6.99 Uttar Pradesh Small 

Industries 

Corporation Limited 

(UPSICL)
134Support for Clubfoot disability elimination in aspirational 

districts of Madhya Pradesh and Jharkhand

(iii) reducing 

inequalities faced by 

socially and 

economically 

backward groups 

7 states 19 Districts 6.81 Clubfoot India

135Support to Adopt an integrated outcome-based approach for 
fulfilling skilling needs of the target group and enchange their 

employabililty

(ii) employment 
enhancing 

vocational skills

Andhra Pradesh
Jharkhand

Madhya Pradesh

East Godavari
Giridih, Bokaro

Guna

6.30 National Scheduled 
Castes Finance & 

Development 

Corporation 

136Support for installation of Cost effective Solar panels for Health 
facilities at Barpeta, Assam

(i) promoting 
healthcare including 

preventive 

healthcare

Assam Barpeta 6.29 Uttar Pradesh Small 

Industries 

Corporation Limited 
(UPSICL)

137Support for operation One boat clinic for covering OPD, ANC etc 
services at Darrang, Assam

(i) promoting 
healthcare including 

preventive 
healthcare

Assam Darrang 6.23 District 

Administration

138Support for construction of Toilet and washroom in community 
hall (Rythu Samkshema Bhavan), Kadyam, East Godawari

(ii) Promoting 
Education

Andhra Pradesh East Godavarai 6.15 Panchayat Secretary, 
Kadiyam GP

139Support for installatio of RoofTop based grid connected 
Photovoltaic (PV) Solar Power Plant at Suvali Community 

Centre without Battery Bank.

(x) Rural 
Development

Gujarat Surat 5.85 Suvali Gram 
Panchayat

140Project Shrijan - Long Term rehabilitation work - capacity 

building, Counseling, Promotion of Disaster Proof Construction 
Tech, livelihood Promotion etc., District Rudraprayag, 
Uttarakhand

(x) Rural 
Development

Uttarakhand Rudraprayag 5.79 Manav Bharati 
Society
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141Support towards construction of Two room in Mukteswar 
Trigunait Smarak High School in Prakhand: Chandra Pura, Dist-
Bokaro, Jharkhand  and wo rooms in Jagarnath Mahto Inter 
College, Prakhand:Dumri,Dist: Giridih, Jharkhand

(ii) Promoting 
Education

Jharkhand 1. Bokaro
2. Giridih

5.53 Local Administration

142Support for providing PPE kits to frontline health workers in 
Bhadohi, Uttar Pradesh

(i) promoting 
healthcare including 

preventive 
healthcare

Uttar Pradesh Bhadohi 5.00 SAVERA

143Support for running centre for online learning of hearing 
impaired children in Delhi

(ii) employment 
enhancing 
vocational skills for 
differentially abled

Delhi Delhi 5.00 Lepra India Trust

144Support towards establishment of Mini Libraries in Primary 
Schools of Remote Tribal Area, East Godavari, Kakinada, Andhra 
Pradesh

(ii) Promoting 
Education

Andhra Pradesh East Godavari 5.00 District 
Administration

145Support for relief work towards COVID-19 pandemic by 
providing essential goods and PPE for the citizens and medical 
teams in Bokaro, Jharkhand.

(xii) Disaster 
Management

Jharkhand Bokaro 5.00 District 
Administration

146Support for relief work towards COVID-19 pandemic by 
providing essential goods and PPE for the citizens and medical 

teams in Ramgarh, Jharkhand.

(xii) Disaster 
Management

Jharkhand Ramgarh 5.00 District 
Administration

147Support for relief work towards COVID-19 pandemic by 

providing essential goods and PPE for the citizens and medical 

teams in Khunti, Jharkhand.

(xii) Disaster 

Management

Jharkhand Khunti 5.00 District 

Administration

148Support for relief work towards COVID-19 pandemic by 

providing essential goods and PPE for the citizens and medical 

teams in Simdega, Jharkhand.

(xii) Disaster 

Management

Jharkhand Simdega 5.00 District 

Administration

149Support for relief work towards COVID-19 pandemic by 

providing essentai goods and  PPE for the citizens and medical 

teams in Chatra, Jharkhand.

(xii) Disaster 

Management

Jharkhand Chatra 5.00 District 

Administration

150Support for relief work towards COVID-19 pandemic by 

providing essentai goods and  PPE for the citizens and medical 

teams in Dhumka, Jharkhand.

(xii) Disaster 

Management

Jharkhand Dhumka 5.00 District 

Administration

151Support for providing medical and personal protective 

equipments for fight against corona in Giridih, Jharkhand

(xii) Disaster 

Management

Jharkhand Giridih 5.00 District 

Administration

152Support for providing medical and personal protective 

equipments for fight against COVID-19 in East Singhbhum, 

Jharkhand

(xii) Disaster 

Management

Jharkhand Singhbhum 5.00 District 

Administration

153Support for provisions of PPE kits and masks in Yamunotri, 
Rudrapyarag district, Uttarakhand

(xii) Disaster 
Management

Uttarakhand Rudraprayag 5.00 Chakriya Vikas 
Pranali Sanstha 

154Support towards Relief Activities in Cyclone Fani afftected 

regions of Odisha

(xii) disaster 

management

Odisha Bhubaneshwar 5.00 Utkal Bipanna 

Sahayata Samiti
155Support for providing PPE kits to government hospitals of 

Gautam Budhha Nagar, Uttar Pradesh
(xii) disaster 
management

Uttar Pradesh Gautam Budhha 
Nagar

5.00 Proseed Foundation

156Support for establishment of Integrated Livestock Development 

Centres at Dist. Guna, Madhya Pradesh

(x) Rural 

Development

Madhya Pradesh Guna 4.90 JK Trust, Gram Vikas 

Yojana
157Support for providing multi-parameter monitors for 

ambulances in Chitradurga, Karnataka
(xii) Disaster 
Management

Karnataka Chitradurga 4.68 Chinthanna 
Foundation

158Support towards Developmental  Works  in Warangal and 

Jayasankar Bhoopalpalli Districts, Telangana

(i) making available 

safe drinking water

Telangana Warangal 

W Godavari
Guntur

4.58 Om Sai Enterprises

159Support for development works in Village: Nanikhavadi, 

Jamnagar in Gujarat

(x) Rural 

Development

Gujarat Jamnagar 4.43 Local administration

160Support for development works in Shivon, Varanasi, Uttar 

Pradesh

(x) Rural 

Development

Uttar Pradesh Varanasi 4.11 U P Rajkiya Nirman 

Nigam Ltd

161Support towards providing Nutrition and Medical Care for HIV 
Infected and Vulnerable Households in Dist. East Godavari, 

Andhra Pradesh

(i) promoting 
healthcare including 

preventive 

healthcare

Andhra Pradesh East Godavari 4.00 M/s Konaseema Seva 

Mandali

162Support for procurement of medical equipment for VPN 

Hospital, Kanpur Dehat, Uttar Pradesh (Additional financial 
assistance)

(i) promoting 

healthcare including 
preventive 
healthcare

Uttar Pradesh  Kanpur Dehat 4.00 Pramila Katiyar 

Charitable 
Educational Welfare 
Trust, Kanpur Dehat

163Infrastructure development in Govt school Sagunha, Uttar 
Pradesh

(ii) Promoting 
Education

4.00 Local Administration
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164Support for providing 15 Nos of RO water plant under CSR  in 
15 Health and Wellness Sub-centres of Darrang, Assam

(i) making available 
safe drinking water

Assam Darrang 3.60 Uttar Pradesh Small 
Industries 
Corporation Limited 
(UPSICL)

165Support for provision of Mothers waiting Home for Home 
delivery pockets at Barpeta, Assam

(iii) empowering 
women

Assam Barpeta 3.30 Dist. Administration

166Support for operation of 1 Mobile Medical Unit at Bidadi 

Industrial Area, Dist Ramanagara, Karnataka 
Project Arogya-  Health Care facilities through operation of 1 
MMU at nearby villages of GAIL Complex at Vaghodia, Dist. 
Vadodara, Gujarat

(i) promoting 

healthcare including 
preventive 
healthcare

Karnataka Ramanagara 3.26 Wockhardt 

Foundation

167Request for supporting with steel street bins for Shimla town, 
Himachal Pradesh

(i) Sanitation Himachal 
Pradesh

Shimla 3.20 Institute for 
Intergrated Rural 
Development (IIRD)

168Support for Development work in villages of Varanasi and 
Chandauli Districts JHBD P/l

(x) Rural 
Development

Uttar Pradesh Varanasi, 
Chandauli

3.20 U P Rajkiya Nirman 
Nigam Ltd

169Support to Nishulk Chikitsa Paramarsh Kendra - NCPK 
(continued project), Dist. Guna, Madhya Pradesh

(i) promoting 
healthcare including 
preventive 
healthcare

Madhya Pradesh Guna 3.00 NCPK

170Support for Education of Girl Children in Khora Colony, Dist. 

Ghaziabad, Uttar Pradesh

(ii) Promoting 

Education

Uttar Pradesh  Ghaziabad 3.00 Rasta 

171Support for COVID-19 in district Shivpuri, Madhya Pradesh (xii) Disaster 

Management

Madhya Pradesh Shivpuri 3.00 Sankalp Samajsevi 

Sanstha

172Support for providing personal protective equipments for 

police personnel deployed at duty in connection to the COVID-

19 pandemic at Nagapattinam district, Tamil Nadu

(xii) Disaster 

Management

Tamil Nadu Nagapattinam 3.00 Voluntary 

Association for 

Peoples 

Service(VAPS)
173Support for providing khadi made masks and sanitizers for 

people of Chatra and Bagodar(Giridih) in Jhakrkhand

(xii) Disaster 

Management

Jhakrkhand Giridih, Chatra 3.00 Board Purchase

174Support for providing ration kits for migrant labourers in 

Bengaluru, Karnataka

(xii) Disaster 

Management

Karnataka Bengaluru 3.00 Board Purchase

175Support for Digital Education for School Children, Delhi (ii) Promoting 

Education

Delhi Delhi 2.99 Shikhar Organization 

for Social 

Development. 

176Support towards construction of Community Toilets, Guna, 

Madhya Pradesh

(i) Sanitation Madhya Pradesh Guna 2.96 R.E.S, Division 

Ashoknagar (MP)

177Support for Government Libraries in Guna (ii) Promoting 

Education

Madhya Pradesh Guna 2.93 Board Purchase

178Support towards rural development activities in Pratappur, 
Allahabad District (UP)

(x) Rural 
Development

Uttar Pradesh Allahabad 2.83 Local Administration

179Support for providing Education and Nutrition to under 

privileged children in Delhi

(ii) Promoting 

Education

Delhi Delhi 2.78 Basant Charitable 

Trust

180Support for distribution of Food Packets under Covid-19 relief 
in Delhi-NCR

(xii) Disaster 
Management

Delhi South Delhi 2.75 Gyan Drishti Trust

181Support towards Empowering Adolescent Girls and Women 

through Employability and Education in Delhi

(ii) employment 

enhancing 

vocational skills

New Delhi Delhi 2.72 Asheray Welfare & 

Charitable Society 

182Support towards Construction of Bovine-shed/ Public 
conveniences at Tukababa Gauashram, Raghogarh, Dist Guna, 

Madhya Pradesh

(iv) protection of 
flora & fauna

Madhya Pradesh Guna 2.52 RES Janpad 
Panchayat, 

Raghogarh
183Support for providing PPE kits to frontline health workers in 

Dibiyapur, Uttar Pradesh

(i) promoting 

healthcare including 
preventive 

healthcare

Uttar Pradesh Auraiya 2.50 Chakriya Vikas 
Pranali 
Sanstha(CVPS)

184Support for providing CPR training kit to conduct Hands only 

CPR Training Programs 

(i) promoting 

healthcare including 
preventive 

healthcare

Delhi Delhi 2.50 Heart Care 
Foundation of India, 
New Delhi

185Support for Children with Autism, Andhra Pradesh (ii) special 
education for 
persons with 

disability

Andhra Pradesh East Godavari 2.00 Aarambh Association 
for Autism

186Support for providing disease commodity package(pulse 
oximeter) to district adminstration in Karaikal, Pondicherry

(i) Healthcare & 
sanitation

Pondicherry Karaikal 2.00 Board Purchase
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187Support for providing woolen blankets to underprivileged 
people in Chatra, Jharkhand

(x) Rural 
Development

Jharkhand Chatra 1.99 Board Purchase

188Support for Construction of New Hall and 02 Nos. Laboratories 
in Shanti Devei Public School, Village Nagaria Sarava (Concreate 
pond), Bharathana, Etawah, Uttar Pradesh

(ii) Promoting 
Education

Uttar Pradesh Etawah 1.96 UPSIDC

189Support for distribution of Ration Kit for needy people during 

lockdown in village Pahaj and Rozatankariya, district Bharuch, 
Gujarat

(xii) Disaster 

Management

Gujarat Bharuch 1.80 Taluka Development 

Officer(TDO), Vagra

190Support for providing 04 vermicomposting pits for agriculture 
purpose in Guna, Madhya Pradesh

(x) Rural 
Development

Madhya Pradesh Guna 1.76 MPDAYSRLM-                                       
GUNA
(MP Aajiwika Mission-
A Govt. agency)

191Support for COVID-19 awareness camp in South Delhi, Delhi (i) Healthcare & 
sanitation

Delhi South Delhi 1.73 Srishti Educational & 
Welfare Society

192Support towards Providing Healthcare facility through STI-
Clinic at Vijaipur, Dist. Guna, Madhya Pradesh 

(i) promoting 
healthcare including 
preventive 
healthcare

Madhya Pradesh Guna 1.35 Sankalp Samajsevi 
Sanstha, Gwalior(MP)

193Support to build Swasthya Slate System (A diagnostic system) 

to support National Health Insurance Scheme of the 

Government, PAN-India

(i) promoting 

healthcare including 

preventive 

healthcare

Delhi Delhi 1.35  Public Health 

Foundation of India 

(PHFI)

194Support for distribution of ration kit  in village Chavaj in 

Bharuch, Gujarat.

(xii) Disaster 

Management

Gujarat. Bharuch 1.12 Board Purchase

195CSR proposal for providng Digital Classrooms at Lingala High 

School Mandavalli Mandal through GAIL CSR fund 

(ii) Promoting 

Education

Andhra Pradesh Krishna 1.10 District Collector, 

Krishna, 

Machilipatnam
196Support towards provision of chair, benches and staff chairs  at 

Bara Vibhag High School, Tankari, Taluka Jambusar, Bharuch, 

Gujarat

(ii) Promoting 

Education

Gujarat Bharuch 1.09 Board Purchase

197CSR proposal for providing Financial Assistance for Women 

Empowerment trainings / course (Income Generating Activity) 

to rural women groups in East Godavari, Andhra Pradesh. 

(iii) empowering 

women

Andhra Pradesh East Godavari 1.00 Deepthi Educational 

Welfare Society 

(80G Agency)

198Support for old age home in Delhi (iii) setting up old 

age home

Delhi Delhi 1.00 Saint Hardyal 

Educational & 
Orphans Welfare 

Society(SHEOWS)
199Support for installation of India Handpumps in Pratapgarh, 

Uttar Pradesh
(i) making available 
safe drinking water

Uttar Pradesh Pratapgarh 0.89 Uttar Pradesh Small 
Industries 
Corporation Limited 

(UPSICL)
200Support towarding installation of 2 high mast solar lights in 

Madhubani district of Bihar.
(x) Rural 
Development

Bihar Madhubani 0.70 Uttar Pradesh Small 
Industries 
Corporation Limited 

(UPSICL)
14,695.16

72.20

14,767.36
Capacity Building: Training, Impact Assessment, Publications and Branding (B)

SUB-TOTAL (A)

GRAND TOTAL (A+B)
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Appendix-I 

 
COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES (2021-22) 

 
MINUTES OF THE ELEVENTH SITTING OF THE COMMITTEE ON WELFARE OF 
OTHER BACKWARD CLASSES (2021-22) HELD ON TUESDAY, 31ST MAY, 2022 IN 
COMMITTEE ROOM ‘2’, PARLIAMENT HOUSE ANNEXE EXTENSION, BLOCK-A, 
NEW DELHI 
                                                                                                                                                                                                          

The Committee sat from 1405 hrs. to 1505 hrs. 

PRESENT 

 

SHRI RAJESH VERMA- CHAIRPERSON 

 
 

 

 
MEMBERS 

LOK SABHA 

 

2. Shri T.R. Baalu 

3. Shri Ramesh Bidhuri 

4. Ms. S. Jothimani 

5. Shri Dileshwar Kamait 

6. Dr. Sanghamitra Maurya 

7. Dr. Pritam Gopinath Munde 
8. Shri Ram Shiromani Verma 

9. Shri Chunni Lal Sahu 

RAJYA SABHA 

 

10. Smt. Geeta alias Chandraprabha 
11. Shri Narayana Koragappa 

12. Shri Vishambhar Prasad Nishad 
13. Shri Dineshchandra Jemalbhai Anavadiya 

14. Shri Jugalsinh Lokhandwala 
 

SECRETARIAT 

 

1. Shri Pulin B. Bhutia — Joint Secretary 

2. Shri Maheshwar __ Director 

3. Smt. Neena Juneja __ Deputy Secretary 
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LIST OF REPRESENTATIVES   

  

Ministry of Petroleum and Natural Gas 

 

Sl. No. Name 
 

Designation 
 

1. 
 

Shri Pankaj Jain 
 

Secretary 

2. 
 
Dr. Navneet Mohan Kothari 
 

Joint Secretary 

 
Gas Authority of India Limited (GAIL) 

 

 

 

 

 

 

 

 

2.    At the outset, the Chairperson welcomed the Members of the Committee to the 

sitting of the Committee convened for taking evidence of the representatives of the 

Ministry of Petroleum & Natural Gas and Gas Authority of India Limited (GAIL) on the 

subject “Measures undertaken to secure representation of OBCs in employment and for 

their welfare in Gas Authority of India Limited (GAIL)”. Thereafter, the representatives of 

Ministry of Petroleum & Natural Gas and GAIL were called in and Chairperson 

 
Sl. No. Name Designation 

 
1. 

 
Shri  Manoj Jain 
 

 
CMD 

 
2. 

 
Shri Ayush Gupta 
 

 
CGM(HRD) 

 
3. 

 
Shri D. K. Jain 
 

 
CGM(HRD) 

 
4. 

 
Shri M. K. Sogani 
 

 
CGM(CSR) 

 
5. 

 
Shri R. S. Velmurugan 
 

 
CGM(HR) and CLO(OBC) 
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welcomed the witnesses. The Chairperson desired the Ministry to apprise the 

Committee regarding the status of reservation for OBCs in employment and their 

welfare in GAIL. The Chairperson also emphasised the need for proper implementation 

of reservation policy for OBCs for all posts in GAIL. The representative of GAIL made a 

brief power point presentation to the Committee on the subject. 

3. Thereafter, Chairperson and Members of the Committee raised various issues 

regarding implementation of OBC reservation policy and welfare measures undertaken 

for OBC employees in GAIL. Accordingly, the representatives responded to the major 

points given below: 

I. Implementation of 27% quota reserved for OBCs in all categories of posts in 

GAIL; 

II. Constitution of  an OBC Welfare Association in GAIL and timeline of its formation 

to be provided to Committee; 

III. Representation of OBC employees in foreign training programmes organised by 

GAIL; 

IV. Proposal for providing compassionate appointment to the children/next of kin of 

employees died during the COVID-19 pandemic; 

V. Efforts made for the filling-up backlog vacancies in respect of OBCs; 

VI. Optimum utilisation of CSR funds for the welfare of OBCs, especially in remote 

areas; 
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VII. Areas of developmental activities adjacent to a GAIL plant/unit be enhanced so 

as to cover more people from the backward regions; 

VIII. Since migration from hinterland parts of India takes place in metro cities like 

Delhi, majority of them belongs to weaker sections of society,  it was suggested 

for opening of Skill Development Centres in Delhi; 

IX. Apart from OBC certificates (NCL) in English language, need for preparation and 

acceptance of OBC certificates printed in vernacular languages by concerned 

Government Organisations; and 

X. Representation and compilation of data, if possible, pertaining to OBCs engaged 

through outsourcing and contractual labour. 

4. The Chairperson directed the representatives of the Ministry and GAIL to furnish 

written replies to the queries which were not responded to by them during the sitting or 

on which the requisite information was not readily available with them, to the Committee 

at the earliest. 

The Committee then adjourned. 

 

A copy of the verbatim proceedings of the sitting has been kept. 

_____  
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Appendix-II 
 

COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES 
(2022-23) 

 
MINUTES OF THE THIRD SITTING OF THE COMMITTEE ON WELFARE OF OTHER 
BACKWARD CLASSES (2022-23) HELD ON 15TH DECEMBER, 2022 IN COMMITTEE 
ROOM ‘C’, PARLIAMENT HOUSE ANNEXE, NEW DELHI 

 
The Committee sat from 1530 hrs. to 1540 hrs. 

 
PRESENT 

 
 

SHRI RAJESH VERMA - CHAIRPERSON 
 
 

MEMBERS 
 

LOK SABHA 
 

2. Shri T. R.  Baalu 

3. Shri Chandra Sekhar Bellana 

4. Shri Ramesh Bidhuri 

5. Shri Dileshwar Kamait 

6. Smt. Raksha Nikhil Khadse   

7. Shri P.C. Mohan 

8. Dr. Pritam Gopinath Rao Munde 

9. Shri Rodmal Nagar 
10. Shri Balak Nath 
11. Shri Chunni Lal Sahu 

12. Shri Chandra Sekhar Sahu 
 
 

RAJYA SABHA 
 

13. Shri Dineshchandra J.  Anavadiya 
14. Smt. Geeta alias Chandraprabha 

15. Shri Narayana Koragappa 
16. Shri Jugalsinh Lokhandwala 
17. Shri Subhas Chandra Bose Pilli 

18. 
19. 

Shri Sakaldeep Rajbhar 

Shri Ram Nath Thakur 

20. 

 

Shri Harnath Singh Yadav 
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SECRETARIAT 
 

1. Shri Pulin B. Bhutia — Joint Secretary 

2. Shri Maheshwar — Director 

3. Smt. Neena Juneja  — Deputy Secretary 

 

 
2. At the outset, the Chairperson welcomed the Members to the sitting of the 

Committee. The Committee, thereafter, considered the following draft Reports for 

adoption: 

i ‘Measures undertaken to secure representation of OBCs in employment 

and for their welfare in Canara Bank’ pertaining to Ministry of Finance 

(Department of Financial Services);  

ii ‘Measures undertaken to secure representation of OBCs in employment 

and for their welfare in Gas Authority of India Limited (GAIL)’ pertaining to 

Ministry of Petroleum and Natural Gas; 

iii ‘Measures undertaken to secure representation of OBCs in employment 

and for their welfare in Airports Authority of India (AAI)’ pertaining to 

Ministry of Civil Aviation; and 

iv ‘Measures undertaken to secure representation of OBCs in employment 

and for their welfare in MTNL and BSNL’ pertaining to Ministry of 

Communications (Department of Telecommunications). 

 

3. The Committee adopted the aforesaid draft Reports after a brief discussion and 

authorized the Chairperson to finalise the Reports and present the same to both the 

Houses of Parliament. 

 
The Committee then adjourned. 

 

---- 
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	a) GAIL Arogya (Wellness)- Nutrition, Health and Sanitation and  Drinking Water  projects:
	(i) Primary health care services has been provided at door steps of underprivileged villagers having limited access to health services through operation of 60 nos. of Mobile Medical Units (MMUs) covering 37 districts in 12 nos. of States across India....
	b) GAIL Ujjwal (Towards a Bright future)   – Education initiatives
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